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of the corporation and economies in
its expenditure So, all these ques-
tions have been entrusted to him, and
his report 1s expected by about 15th
May, 1959

Shri Assar. Has the Delhi Municipal
Corporation demanded a bigger share
in the excise revenues, and if so, may
I know the actual amount sanctioned?

Shri Datar: I have already stated
that all these questions are before the
officer, and after his report 1s received
and Government have taken a deci--
sion, 1t would be possible to give
further details
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Shri Datar: This question had to be
considered after the establishment of
the Delli Muniapal Corpoiation
Naturally thev had to undertake a
number of activities, and the question
of financing them to the extent that
it 15 necessary aiose And that 15 the
reason why this officer has been
appointed to find out their resources
and to find out the need of Govern-
ment coming i for helping the
Municipal Corporation
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Shri Datar: He 1s a Joint Secretary
in the Ministry of Finance.

LA.S. (Special) *Mmumm
Examination, 1956

+

Shri D. C. Sharma:

Shri A M. Tariq:

Shri Ram Krishan Gupta:

Will the Minister of Home Affafrs
be pleased to state

(a) the number of candidates who
have been appowmnted upto the 3ist
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March, 1959 as a result of the IAS
(Special) Recruitment Examination
held 1n 1956, and

(b) when the remaiming candidates
are hikely to bé& appointed”

The Minister of State in the Minis-
try of Home Affairs (Shri Datar). (a)
and (b) 83 candidates have so far
been appointed to the dA S on the
basis of the IAS (Special Recruit-
ment) Examination held in 1856 and
4 more candidates are likely to be
absorbed in the IAS shortly 7
candidates have failed to take advant-
age of the appointments offered to
them Efforts are being made to per-
suade the State Governments to absorb

1n their cadres the remaming candi-
dates

Shri D, C. Sharma. May I know the
State-wise break-up of the figures in
regard to these appointees®

Mr Speaker No There are 14
States Therefore, I would not allow
the hon Mimster to give 1t If the
hon Member i« interested in the
Punjab State, the hon Minister may
give the figure for that State

Shri D C Sharma The hon Mini~
ter has stated that about 125 pei<ons
would be recruited from the open
market under this scheme How is 1t
that a number less than this has becn
recruited”

Shri Datar: It 1s 102, not 125 So
far as the open market 1s concerned,
we had put the figure at 102 The
UPSC gave thewr recommendations
We have absorbed most of them, and
only a small number remains

Shri Surendransth Dwivedy® Was 1t
the open market or the free market?

Shri Datar: ‘Open market’ refers to
all those persons who come in directly
as aganst the departmental candidates

Shri Ram Krishna Gupta: May I
know the number of selected candi-
dates who were already m Govern-
ment service?

Mr. Speaker: It 1s all from the open
market If they are already m Gov-
»
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ernment service, they would not be
from the open market; they would be
from the ‘closed’ market.
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Mr. Speaker: They are all from the
open market

Shri Datar' So far as the open
market was concerned, 102 was the
number fixed So far as the State
‘Government servants who could be
admitted to the IAS were concern-
ed—that question also was concerned
in this—I believe about 185 persons
have already been taken I speak
subject to correction about the num-
ber

Shri Easwara Iyer: May I know
whether 1t 1s a fact that the person
who has come first 1n this examina-
tion has been dropped from the list
because he has been affihated to the
MRA?

Shri Datar: One person was found
unswtable, but I have not got the
«details regarding hum

Shri Easwara Iyer: I am referring
1o the man who came first

Mr. Speaker: The hon Member will
table a separate gquestion

Shri H. N, Mukerjee: In view of the
expectations aroused by the special
examination which cost a good deal
of public money, may I know
whether Government will even now
sympathetically consider the appomt-
mment to the 'highest sérvices of at
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least some among the Central Secre-
tariat Service personnel who have
been completely omtted as far as
appointment 1s concerned?

Shri Datar: We have sull to absorb
these 102 A few remain still After
these persons have been fully absorb-
ed, according to our expectations, then
we shall see if something can be done,

Shrimati Mafida Ahmed: May 1
know the number of successful
female candidates in this IA S special
recruitment examination, and how
many of them have been appointed?

Shri Datar: 1 have got the whole
table here, but 1t will take some time
to find out whether any lady candi-
dates were recruited

I am told that there 1s none

Ferro-Chrome Plant

*1941 Shn Panigrahi: Will the
Minister of Steel, Mines and Fuel be
pleased to state

(a) whether the Government have
1ssued any licence for establishing a
Ferro-chrome Plant in the country;
and

(b) the progiess made so far 1n set-
ting up the plant?

The Parliamentary Secretary to the
Minister of Steel, Mines and Fuel
(Shri Gajendra Prasad Sinha): (a)
and (b) Government have granted
licences to three private parties for a
total capacity of 23,500 tons One of
them has practically completed the
mnstallation of the plant (annual capa-
city 7,500 tons for ferro-chrome) and
another has placed orders for import
of plant and machinery against which
shipments will be completed by the
end of 1959 The third party has an
installed capacity of 6,000 tons per
annum for ferro-chrome but is at pre-
sent manufacturing only ferro-
manganese m the furnaces

Shri Panigrahi: Which are the three
parties which have been given these
licences, and m which places have
they located their plants?





